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| TEM NO 24 COURT NO. 1 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CC 6582/ 2010
Petition(s) for Special Leave to Appeal (CGivil)...... /2010
(From the judgenent and order dated 09/11/2009 in MB No.
2246/ 2010 & WP No. 10432/2009 of The H GH COURT OF JUDI CATURE
OF ALLAHABAD AT LUCKNOW

STATE OF U.P. & ORS. Petitioner(s)
VERSUS

RADHEY SHYAM YADAV Respondent ( s)
WTH S.L.P.(C)...CC NO 6593-6594 of 2010

S.L.P.(C)...CC NO. 6674-6675 of 2010

(Wth appln(s) for c/delay in filing SLP and office report )

Dat e: 03/05/2010 These Petitions were called on for hearing
t oday.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE DEEPAK VERMA
HON BLE DR JUSTI CE B. S. CHAUHAN

For Petitioner(s) M . Gopal Subramani um Sol. Genl.of India
.Satish Mshra, Sr.Adv.

. R K. Dash, Sr.Adv.

.Shai|l K Dwivedi, AAG

. T.N. Si ngh, Adv.

MR. Raj eev Dubey, Adv.

M. Kam endra M shra, Adv.

M
M
M
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For Respondent (s) M . Ranbir Yadav, Adv.
M . P. Kakr a, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
SLP(C) .../ 2010 CC No. 6582:
Del ay condoned. |ssue noti ce.
There shall be interimstay of the inpugned orders
until further orders.
2
SLP(C).../2010 CC No. 6594- 6594:

Del ay condoned. |ssue noti ce.

There shall be interimstay of the inpugned orders
until further orders.

SLP(C).../ 2010 CC No. 6674-6675:
Del ay condoned. |ssue noti ce.
There shall be interimstay of the i mpugned

order/judgnment dated 30.11.2009 until further orders.

(G V. Ranana) (Veera Verm)



Court Master Asstt. Registrar



